Al 20]
, RETURN OF ASSETS AND LIABILITIES AS ON 31 12-20 {3 08-20l3, )
I Nameof the Govcmmcnl Servant in full (In block |cum) MA DH\{ Y i\;@ .

2. Scrvxcc to which helsh\g/bclongs - H ? 3 S -

3. R _Tolal lenmh of service as on date - i B C e }
(i)} In Non GAZETTED ranL- e ’ . 4
ii) In GAZETTED rank-~ (" ’;‘MMT” X4 3"9}@ o ‘ o

4, Presentpostandplaceofposung C/\\J‘\L- TV D(_;;t: (IR Dtu) Q—W‘Y" - J ‘\/\

5. Total‘ annuad i m_cc_»me from alLsoumcs dunng_t_h‘c Calendar year immediately prOCeedu_lg the 1 day of J anuary, 20__

R A - ’

'DECLARATION: Y R T TSR

-

I hereby declare that t.he parnculars from FORM Tto V ar¢ complete trug” and correct as on 31-{)5-20_3L to the best of my
knowledge and belief, in respect of information due to be furmshed by me under the prov:sxons of Sub-Rulc (1) of Rule 18 of

the Central Civil Service (Conduct) Rule 1964 e

Date:-/g——?v-,pé{?/g.r. R .'-I'?"’_; T :' PR . e o - Slgnature' ERA
o R s e R @HDHW&JMGH)
Note: 1. T'ms retum shall contain pamculars of aII assets and habllmea of the Govemment servant euher m: hlS own. namc or in the

" ‘name of any other person: - . : ‘
2. . 1f a Government servantig a member of Hmdu undmded Faxmly W1th coparcener nghts in the properucs of the family-. -
- ‘either asa “Karta” or as‘a-member, he should indicate i the retum in item No. I the value of such share in such property *
v and where it 15 not possible to mdlcate the exact value of such share 1ts appropnate value smtable explanalory notes may
be added wherever necessary ’ : . . : .
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FORM NO: | \— K
STATEMENT OF THE IMMOVABLE PROPERTY AS N at-12bo_ gy ~-£—12 )
(i.e. LANDS, HOUSE, SHOPS, and OTHER BUILDING ETCy

. . -
Description Precise locavun Area of Nature of land (in | Extentor 1 If not own Date of How sequired (whether [ Value of Particulars Tatel
Property | (Name of Districy, tand tin case of iznded interest name stite in | Acquisition purchase, mortgege, loase property of annual |
Division, Tehsil case of land Property) w hose name inberitance piflt or otharwise) (See note 2 sanctions tncome I
aond Village in & Building) held & hisher & name with detaits of below) ’ of Ttom the I
which the property relationship it Persan(s} from shom prescribed | property i
i situated and sisq any. with the acquired (address and authority,
- its distinctive Govt. Servant conbection of the Gowvt, fany
bamber ete. tif any, with the
e
3 4
e +
""--__-_
a

2 am a B g

obtained from a person having official dealings with the
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. . ' o " Form No. .1j _
' TR | STATEMENT OF LIQUID ASSESTS ON 31.12.20_ J-8~2ol ZD ‘
) i T R : i.)Cas_h and Bank Balance exceeding 3 months emoluments. §i

i) _Dcposits._ lo
Securities ang debentures etc.) R L
. R, Womeem s A (R L. -
R Tl EE T N

Ans advances _an_é'. im'ésl'men_ts.: (Such as sharcs, R

ST

Deseription ‘Name and addregseg

If not in ownp hame.and address of Annual Income g [
y . of company, Bank . - - persoiis in whose name held and | derjved SR
3 T Tete. : his/her relationship wi, the Govt, AR EI
o : . Servant - | ; 4
B
I $
i '

=2 e R W e TR v

’ Signature; .

T S L o Name " (MHDHWS/HOWj' S Lo
g: L Incolumn 7. Particularg rcga}giing-saqetions‘oblai:iedorrepor; made in respect of the warions tansactions ma.be given. T L e L
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FORM NO - 11

~R0! 3) '
STATEMENT OF MOVABLE PROPERTY AS ON 31.13.2¢ _‘CS (08

Description of
item

Price of value at the time of acquisition
2ad /or the total payment made upto
the date of return, as the case may be,
inl the case of articles purchased on hire
A purchase of installment basis.

Il not in own name, name
and address of the persons
in whose name and histher

relationship with Govt,
employee

How acquired with
Approximate date of
acquisition

Daes. (-G-R01%:

Note:.
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; FORMNO IV ]C:))l‘-ogr}@lg)

s 4 STATEMENT OF PROVIDENT FUND AND LIFE INSURANCE POLICY (As on 31 December 20__
) ; |
Sr. | Insurance | Name & ¥ Sum Amount | PROVIDENT FUND
! No. | policy No. | insurance | Insured/ | of Annual Type of Closing Contribution | Total | Remarks (If there is
) and date Company date of premium provident balance as nuage dispute regarding
of policy maturity funds/ last reported | subsequéntly closing balance the .
GPF/CPF by the Audit fizure according to the
Account No. | /A. O along i Govt. employee should L
with date of be mentioned in this g
. such balance 17— - column 3
1 |2 3 4 5 6 f 7 ‘8 9 - 10

, - q 4 .
el s, AR | |
>eld ‘E[;é%x_zg L | _ . | ]
| \ \ | - \)\P"P\/ )

Date: p 4G ~200% ) . SNE::aem;:(mnﬁuw SINCIH) :

L~
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FORM NQ -V

STATEMENT OF DEBTS AND OTHER LIABILITIES (As on 31-12

Name and address of creditor

Date of incurring liability

-20_)@[-—&7’;-0 g )

Detail of transaction

Lol AN.

2 3 4 3
:gm,ooﬂ/f i SE P Tye f\mu_l 0 Tl

SO\ |

SLO AN EOR

CAR.

Date:- ){,—Ci"-élbtiﬁ .

from the G. ¥, Fend and loans on Life Insurance policies and fixed deposit

© Signature:

Neme - (MADHA 7 Npi)
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